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SARDAR SWARAN SINGH As a result
of this tension and as a result ot the
firtng I said that there was movement
from these areas which were directly under
fire to sater arecas We have also taken
some precautions m that direction

Surr A B VAIPAYEE Does it not
show that ounr security arrangements on
the border are not adequate?

SarDAR SWARAN SINGH In the case
1 should hke to say that the securty
arrangements were very adequate, and |
would lihe to pay a tribute to the very
valiant manner 1n which our police force
there have defended the border It wili
be wrong Madam, whatever may be our
difficuities  always to creates an atmos
phere as if our people, who at the moment
ate facing the fire, are 1n any way defi
cient That will not be correct at all

Surt A B VAJPAYEE Madam, on a
point of personal clarification 1 did not
say anything which might be construed as
a reflection on the forces there But if the
Government have  not made adequate
security arrangements, then the Govern
ment has to be condemned

SakDAR SWARAN SINGH I do not
mind being condemned so long as the
hon Member is quite clear as to what he
15 saying Whatever may be the
arrangements there 15 no need for making
arrangements always If there are any
surprises from the other side, then we
make arrangements to meet this type of
firmeg But if the firing 1s resorted to and
our people are exposed then our security
forces, the police, take measures, take
counteraction They have taken action
and according to my assessment and
reports, very effective action So we
should really support the action that they
have taken and we should not always, 1n
the strong temptation of trymg to make
a statement against the Minister, forget
the situation on the ground

SomMe Hon MEMBERS Madam

Thur DEPUTY CHAIRMAN That will
do Let us come to the Discussion on
the Budget.
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[HL BUDGFT (GENERAL) 1965 66-
GFNERAL DISCUSSION—continued

Suriniart MOHINDER KAUR (Pun-
jab) Madam Deputy Chairrman I wish
to compliment the Finance Minister for
giving the much needed relief by reducing
the excise duty on essential commodities
But I am afraid, Madam at the same-
tune I find some omissions too  Everyone
knows that diesel o1l 1s extensively used
for agricultural purposes But somechow
the ost of this commodity 1s so high

that farmers hesitate to use it 1 will give.
you an example
[Ty  VICE-CHAIRMAN (SHrt M P

BHARGAVA) 1n the Charr ]

Sir, 1 Punjab three years back the
Punjab Government had given subsidy the
farmers to sinh 6,000 wells with the under-
standing that electrictty would be given.
to them to energise those wells But so
far no electricity has been given to them
because we have not got sufhcient power
But last year the Government of Punjab
decided to give subsidy to the farmers up
to 25 per cent of the cost of diesel
engmes But m spite of this generous
offer very few farmers came forward to
take advantage of it They were reluctant
since the cost of the diesel o1l 15 so high
that recurring expenditure on diesel engine
15 not commensurate with the returns So
I wish to tell you, Sir, that unless we
can give adeqiate mcentive to the farmer,
he will not go m for somethmg which
does not give him adequate return 1 will
give you an example

Out of the total cultivated land 1n India,
only 20 per cent 1s canal irrigated land
and a much smaller percentage is irrigated
by tube wells or munor irrigation works
So two thirds of our total cultivated land
in India 1s Baram land Unless we can
give the farmer an incentive by reducing
the price of diesel o1, he 1s not gomng
to go m for diesel o1l operated wells

Moreover, the electricity supplied to a
village 18 too costly If 1 may tell you,
the mmmmum cost per village comes to
Rs 30,000 It depends on the distance
from vwvillage to wvillage For a distant
village 1t may be even Rs 60,000 In
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Punjab we have a total of some 23,000
villages. In Punjab so far we have elec-
trified oaly 6,000 villages. This does not
mean that these 6,000 villages have got
power for agricultural use also. This is
only for lighting the villages. Oaly
yesterday I was looking at the report of
the Electricity Board and of their pro-
gramme. In that programme they have
mentioned that with the meagre resources
available with them, they are going to
take up only a thousand villages every
year. You can imagine the total num-
ber of villages in the country. If we are
going to wait for power wwonly te all
these villages, it is going to take gquite
some time. Of course, that does not mean
‘that we should give up the idea. That
is a long-term planning. But I should like
the agricultural production of the country
to be boosted up. T would plead with
the Finance Minister to reduce the duty
on diesel vil. Of course, if he does not
find it convenient for certain reasons.
then 1 would request him at least to
make diesel oil available to the farmer
at a subsidised rate as is done in the case
of insecticides and fertiliser. I am abso-
lutely confident that if they do so we
shall boost up agricultura! production in
this country.

Budget (General)

Another thing that 1 would like to
-mention is that our fertiliser distribution
srrangement is not very satisfactory. [
would say that when quotas are earmarked
for States, it should be done very care-
fully, Supply and demand must be taken
1ato account because many s time one
heare not sufficient fertiliser being available
10 particular  States where as certain
States get surplus quotas which go on
accumulating. I feel we need a better
co-ordinated  system to ensure that the
required amount of fertiliser is given to
the farmer at the right time, and if there
is any administrative flaw. it should be
fcoked intc and removed to easure a
regular supply of the commodity.

Sir, I am very happy that for the first
time in this Budget family planning has
beern dealt with from a fiscal point of view.
This is a problem which is of a vital
wmportance to us in this country. Our
sywmbers nre increasing at a very rapid
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rat2.  Our death rate is something like
2.1 but the birth-rate is 4.6. Steadily the

death rate is going down and the
birth-rate is  rapidly increasing. So
il we have to fight the popu-

lation growth, I would plead that even
if we have to adopt drastic measures we
should not shy away from it. 1 was very
surprised to hear the speeches of the hon.
Members in this very House saying that
family planning is something which should
be left to nature and that the Government
should not bother very much about it.
T am afraid I do not find much logic in
that agrument because, as it is, have we
not tempered with nature 2 We have done
away with diseases, We have combated
epidemics which was the nature’s way of
keeping a balance. If we could do that,
it is absolutely necessary for us 1o aid
nature to keep that balance even if we
have to adopt drastic measures like
legalising abortion. We should not shy
away from it. I know there is apprehen-
sion in many people’s mind. They feel
this is going to encourage immorality in
the country. They say that if there is
legal sanction for it, people will become
immoral. I am very sorry to say that if
law is the only custodian of morals, it
does not speak very highly of us.

1 shudder to think of the rapid growth
of population.  What is going to happen
at the end of the century when the popu-
lation is expected to double if the growth
rate goes unchecked ? Japan has legalised
abortion. In ten years they reduced the
birth-rate to half. If Japan could do it
why cannot we do it?

SHr1 D. P. KARMARKAR (Mysore):
May I interrupt the speaker? I will not
disturb her. Since she is so serious about
it, may I invite her attention to the fact
that Japan found to her cost that legalising
abortion was a very great undesirable thing
and they are now discouraging it.

SuriMaTi MOHINDER KAUR: 1 feel
that with every Plan, more and more
wealth is generated int> the country ara
every year we see the national income is
growing and increasing but at the same
time we do not find a proportionate rise in
our per capita income because more and
more people arrive in this country, more
and more human beings arrive in this
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conatry, to share the benefits. Unless we
Ao something drastic to check the growth
rate, we will never be able to ensure &
decent standard of living for our people.
I appeal that we should adopt a more
scientific approach, we should have a more
scientific approach in regard to this
problem and we should not shy away
from it

Once agamn 1 want to plead for diesel
o1l supply to the farmers at subsidised
rates
give 1t some consideration because I am
tully confident that if that is done, then
our agricultural production is bound to go
np by leaps and bounds. T wish to con-
gratulate the Finance Minister once again
for presenting a very bold and imaginative

Budget

sy wqopen fasramatr (WA
waw) - gTeam W, faaga arfae
% o ooy wg A R fea, g Al
# 19 F) geAATE AT E | qEA A @
& qyaar @ af @ fg q@de w7
et farrar, wrfea &', forer &Y mam

a1z ara fey €RUd F IEW
a@%ﬁm’?mwwﬂaﬁﬁ%
a3 @ & A gAY AWAT T 99
1O § T A @R ! g A
g7E & 196162 ¥ 2.5 wfawa
a7, @ 1962-63 # {5 2. 5 wfqwm
T AR 8 1963 —64 ¥ 4. 5 wfawa
g3 Wi | §¥ a9 ¥ WY W 33
73, afeT ag davaemT Tg) § | gafa
20 B BXE 3F T FY ATAT FLAT
aifey | St A gAR XW § gar FEd
£ fo carfam #1 T Y & AR A
s syaeqr asrafaat MR gfraft
%gmﬁ@‘rs%:ﬁmf@,&ﬁam%
agd aAdT T | qar 1 FB AW F
=g § fw g7 %1 QFETT TG FL
arfey, afes Farfase STAT AM0ET |
3T 7 10 S HeT ARG A §

1 hope the Finance Minister will
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TA F1 TFETT T T W IEW ¢
AT AT F1 Farfaead W ger g o
¥ @ AIF 7T WG TGN AT

frowr d @i ¥ wae TG G
@ AR g WX GATEE A TR
e far, 59 awg & a1l )
9 g & a3 FTEr w9 ORAT g
w1 qg 97 ag Wr § | e G3
FTRE w1aw fFay o giEeaT
gAY wfrew sEw oo ST e
g% ardt § g9 AW A §F qErES R
Wﬁwmﬁn’m‘mgnfmttﬂﬁfw
F1 INfd SAA FH N IEA §
7 q  gak W ¥ wienfrs gk @
agagi e s fF foqd & g sama
v g, faifE w8 gfawd
T3 g, &few 3uF Ol w@x W0
Feg 7 |

ﬂ*ﬁmﬁaﬁ'@°m§ofﬂolﬁo
mrgo FY Wi gf &, sEd TR
ATy WAt ¥ W faAr g Y
& AL QA A TG FH I 3T 3
fer 8 1 oo 2w A wifaF weenaed
A o a3 Al e FEN qmd
@ § | g AR fafaweT o am
TR WIEd T St ¥ §9 AF 9 S 9
FaY, & IAHT G0 GHIA FATE 1 IAHT
7z wgm fawger 3w § fv g
STy 37 41 TAAWA W aga fowraa
& §, afea 31 ARt A §
& 2w I€0 § Wifs g7 W B}
qCFEY, AT a1 IqTAYAHT FET B
& | og @war IR & TET A Tga
g | R ¥ A ¥ o A
g 9rgar & fr gredE @ gl #iT aue
¥ oY 3a% oy gfagd § | Waw=
e & fay s Sianga
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T E, 9 uF w=dt A g | afew
gUTE ATLE & swraifeql &1 g% w@an
ag @ & f& o S o gt & W
Aty 2, fagei & wrhe ¥ IEEY FATALY
wag faeadt § 1 91 F wEy ¥g &
T ATE A T AT 97 FATH! FATAT
7Y A # Frfady #1 freen, w@a
gaTe 2w #1 3o Wt freedt € 1 zafay
AT ST A9 HAT gier gifady
T FYTA 7W, AT SIET w=W AT |

IEF AAAT AT K14 HEA 4
AT UTA ATAT &, Iq IT ATEAT S
7% 9T faar § f& 3a@ @ A
waifas agdt € F@ifF oA awd
atdr qr @y &, "y A gy o
TgY &, UFIE F1 € § "W gE
A AT AEE £ 1 WEE S A 39%
arR # AGT 9% FATE | 78 & zAfqy
Fg @ g fdgaR 2w A gho TR0
o o WEo ar aymriegt F ot
AuTgeY AW §, T gAY Wi AN
2y & fr gawr gafe onfew 1 3 wifes
WY FTH AT &, T W T G2 W
T § AR I WR AR gATH
arfgd | weAT ST A UZ FEIE ¢

“In her pursuit of socialism, India
could neither have a fice economy nor
could she go in for a regimented one.
The country would have to evolve its
own pattern which  could only be a
mixed economy, with both  sectors
playing roles complementary to each
other.”,

& @ guar qwfaee faar &1 g3
gfafee wredt @ g A T 1w
et o qugd & Y gfer s
forr & AT za 3w ¥ 1y A% Y wrandy
smiat § | gafad § wwaar g fogw
aw F wirsw 1 faw amarfal o
ATATREIT F 19 ¥ adf ot awy §
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T g e f5 AW B Ft &7
@ £, 9z qarfey § |

FoE F g7 A g ¥ gw wEW
IEAT § | W AT KT AT FAZ T€@I
T}, 9 2,353 HUT F § A @9
2116 &LIE FT @ & AT 237 FUT
FY 399 978 | 9% 499 92 AT AT
e @ & & ¥ fevg & are &
TS FE | FAT AW & AW AT qATX
¥ 3gaw wifdeard #1 awresr A oA
¥ ST T2 AT w@AT & | 39 Ay
TH 749 T Fo F W freE #
g9t w1 1 ¢, ag RATAT § 1 Ears
HaT &1 @91 T q FV F WA 2 |
@ BN FVGHE AT WY I F a9
@ 2, W1 Rfues awe &7 ok fger 4
for fawr ST ZwIY 3 A 9T AT B,
ag W1 aga wartew ¥ FfE woe
qEIfANA ¥ RIS W OFEER( FAAAE]
FACIE At s I S O R
HHNE T § A1 ATE F TGS FA
arer & ag W TF TS AAAT B
i ¥ dm awz w1 Q80 Aw@ &
AT FIATE |

gWT AW ¥ W AFT wAT AW
VTR AFE AT W (AW graed
i Fw 7T AT gF 1 AfET wmw A 1)
eE H TqSET KA A1 A8 HET f
ZWIY AW A1 A 90T &, 09T B
AN AT 0 H OF AATIOT qATT
ag wAfae AEr & 1 gATY AW H W
wHied § A1 g9 A" § 39T qHifaer
TG | g & A H, gRwaEy ¥
o mfy &, Sy 9T FHAT gRIE AR
T, SOHT g/ &< gF FGT | ;T
§ 78 &1 WA M Ay afefeafy gen
9T FET I

g1 F fodm & awal ¥ @ Iw®
¥ gie ¥ g | feww & mamE, @™
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a5 F159 v oo & wifad e & @F
¥ g wrgde fafeers 3 2,225 503
®o TH a9z H @I ¥ | Ag IgT HAINES
2 ) ofemw Fwev gAF &1 A9
A1 agT goar B wfgd | 7 e
? fx agy v 2w ofew AT R
AT & W gwET 397 el E, Afe
gfeer® ¥Fev FiSFe" 1 I97 ¥IB 30
§ 3a7ar 9Ty, forad § avETd vEEEET
¥ SaTaT AT F | 7 AT oY wEv 2
HF IART A GATA Ay § A A
¥ g faat & f o afsas qaz SiaFew
¥ SUTET {ATHET FET E AT § TS
Feafml & 4% e e afive ¥
Al 3 ATHSG A AT AgA TELU AN ¢
afet Fzv & ford M o g7 wam
fem s w1 & e afsdw deT A
stia & fonr oiferange £7  oF 9T
197 gae § 5 ofsws Sgev aoar
Fe sarar w=or fewmg ww At R
el
(Time bell rings)

A7 aga ww 2rew foar & 0 qwan
faege e & erew femm wam &
& Sest gem FATE |

¥ g 7 wF mafera 71 fodt gd
farare ag & o | a1 S o fAevEaAey
FOF & I A2 36w {7ar AW
TOH gHtEy &7 W geng & & 5 am
1 v Afrefaee gv & w0 fFar sr
w3 AR W 3t Afqefwer fafe
g AT STETT AGT & W IF AW A
w1 woAT Asfear 3 w@qar ageen J1feg
A S FAAT FLw 2 IS G TF
g feanfadr, vw wew Jvg A
frerfaet gt =l | av fergeA
A AW § Faw sfefafes Zn 0
AT FTH AT & §FAT |

[Tue DEepuTY CHAIRMAN in the Chair.]
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T AT 2 & ArfeE He-Aaiio
THETATHT AF 9gFar Tifgu )

(Tiune bell rings)

JL AT A7 qWF qF 77 3 DA
¥ age wwy § %7 @7 §, qwAT wwa
T foer =T 20

AT W F9Z T WIEEE q¥27 A
3wt & [qu, #1eqT 9z &7 TwiA
¥ foo ot §% a1 @Y 2 AT K
977 § ag AT IW F F19 ¥T @B,
A1 I F g & N F9 Rav
74 § AfFT T &7 aE AAw
FHIT FT A qACT R A€ 1w Ad 2 o
(Fwa &7 =27

vy foaz & oo wur g 3w oy
$% T FgAT AEAT § | BIF IAM,
T FEREIT BT 9 KT TAGAZT AT
Fed g AT wew 939 7 BT IR
far eFag w-Adfae ¥ w7 e g
& A dzv ¥ 9y Far Wy & -
grErHg F faers & s adfae
fogreat &1 30 afeq w1 @ & 5
% a%as fomar #1, 598 w22
F1 7 warer  Fwer faear sifgo
¥ 221 A1 AZF AR F =T fAean &
afed oo W ¥ -9 I K7 AT
gz #w faear § ) wfg oo
Taaae AT fred gy @ w1 famr
wifgr #i7 faqd 5 wex g3or w1
faman =tfEm

& 19 7% 2 fF TEmHe A7 #9383
TIE FET AT St AT R A7 A & A
FAT FT 939 ¥ AT wopaefza fertar
frewr wiRD TE & IHET ATRAY AE0 A
=Y AT R geE § A FIgEI [EH
4T gHT | THET ATE AT qEAHE F)

e B U A
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s s faomqiia)

syd g v aaagefd €
T gFg FAI FATL UL AEA ¥3W N
1€ g3 & A g faq gaEd A1 |t
AR TTETT & WY 3AIT Rexw 24 &Y 3y
az I A FEg ww A gRE g g
2| 3w gAY OE ETh A4 A, 9
T4 IR F A, AfE AW
frazw ¢ fr weq W3T FI SART IRT
T M waw § TH A qiET S g
a3 fag r og § v &g+ @ ¥
e &1 dew TedRz WY AR Um
ARG ) TAAe Fi wew W8T RY F
maade WY s fag wwar ¥ F6T
fe feT oY s wet | AgT W €
Q¥ THH TS TE ) qg FOA VA
w1 faoiar =7 e § | A g fw
Gzar qaade w@F fa wem fgem,
TYAT FIEIA SAIRT FL AV I FIA
#V g AT gA gV wEHAT @ !

He MINISTER oF FINANCE (S8r1
T. T. KRISHNAMACHARI) : I cannot, Madam,
complain that enough attention has not
been pard in regard to the Budget by this
hon. House—forty-nine Members have
spoken. 1 must express my gratification,
Madam, that a very large number of
them, the majority of them, supported the
Budget.

Before I go mto the powmts raised by
hon. Members I like to refer to one matter
about which I heard when 1 came back
to the House at half past two This is
with reference to an alleged communica-
tion sent 'v our late Prime Mimster
Jawaharla.j1, to the American President,
asking for military help, that is, in the
form of American troops, American
warships and American planes, manned
by Americans, to resist Chinese aggression.
Because of a combination of circumstances
1 happened to occupy, not a privileged
position. but a position very near to the
late Prime  Minister during those very
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difficult days that this country had to face,
and therefore, Madam, hon. Members will
forgive me if 1 say that 1 must have
known what had happened. I would als:
like to tell this hon. House that 1 was
the first Indian official emissary sent from
India to countries abroad, to visit the
heads of States, after the Chinese aggres-
sion, and I had the privilege, which, to
me, was unique, to hgve had a consider-
able number of discussions with prominent
men in the American Government; all,
believe, were done with the knowledge,
consent, approval and even the initiative
of the late lamented President Kennedy.
1 nad more than an hour and a halfs
talk with him at the end of it all. T1f we
had to discuss direct physical aid to India,
I believe the late President Kennedy would
have discussed it with me, because I was
authorised to do so. It has been one of
my most unforgettable experiences, in a
life which by chance and acciden: was
crowded with a number of experiences,
that 1 had the pleasure of meeting and
talking to the late President Kennedy for
more than an hour and a half—I shall
never forget it. 1 remember, his last
parting words were ‘Come back again, Mr.
Minister, in December. We will continue
this dialogue” But the December never
came. We did ask for arms aid. We
did ask for technmical help, and in fact
President Kennedy was very keen that the
aid to India in  this respect must be
under several flags. He did not want that
America alone should help us; he wanted
other countries to help us in a task which,
he felt, was something which we were
carrying on magnificently putting up
Tesistance to a very powerful ememy. ¥
do not know who told the hon. Member
concerned about some conversation that
some official in the American Embassy
had, as if he had superior knowledge. 1
must say that it is unlikely, extrcmely
unlikely, that the late Jawaharlalji would
have done anything without consulting his
colleagues who were close to him. As I
had said, at that time, more by chance,
more by accident, I was with him all the
time, during the very difficult days when
we met together, myself and my colleague
and the Iate Prime Minister, and of the
two of us I probably saw him the most.
So we knew every step that he wanted to
take. 1 happened to know the letters that
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were written, and I do not think that
there is any mention of asking the one
thing that Jawaharlalji would never have
asked. He wanted arms; he wanted pro-
bably planes, as we all want, if we get
them, they shall be manned by our
people—but jt has always been our inten-
tion that we should never ask any foreigner
to shed his blood on behalf of India.
We have enough, more than 450 million
in this country. I have no doubt that my
hon. friend who spoke about it is a well-
meaning person; it is quite possible, he
might have Imagined things. It looks
gripping that here, in the Bay of Bengal,
very near the mouth of the Hooghly, there
was aircraft carrier. We have an air-
craft carrier too; may be, we could have
borrowed planes; we have very efficient
pilots; we could have put the planes on
that aircraft carrier and we could have
had the pilots, our own. Nobody
suggested that there was a polaris sub-
marine here, ready and prepared to let
off one of these nuclear weapons on be-
half of India’s defence. Well, the history
of those fateful days will have to be
recorded some time; somebody would do
it may be that if we probably had held
on at Sela Pass two more days, the
Chinese would have gone back. They
went back for various reasons, and not
the least of it all was that their supply
line was getting difficult. But my know-
fedge—and I think my  kaowledge is
fairly correct because I have been one of
those persons who had been near the
Prime Minister at that time—is that that
story, however well intentioned, however
well meaning, however corroborated by
fanciful telephone talks and other con-
versations, is apocryphal, to say the least
of it.

I think it is a slur on India, on the
reputation of India, which has been built
for it by our late lamented Prime Minister,
to say that at that time of distress, we
deviated from our path, the path that we
had set to ourselves, that we shall fight
and we shall fight to the last drop if need
be. Of course, we are not ashamed—
and we still want—to take arms, from
various countries, equipment from various
countrics, technical know-how from various
countries. But we shall not ask any
foreigner to shed his blood in defence of
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this country, because there are 450 millions
of us in our country who will lay down
their lives before this country becomes a
slave country.

Madam, may I refer to the last two
speakers and  their reference to family
planning ? I may assure the hon.
Member from Patiala that the fiscal con-
cession that I have given is, more or less,
a token to encourage the firms to incur
expenditure to give leave to their subordi-
nates, to subsidise them if need be, during
the days of absence and to provide other
facilities which can be written down over
a period of five years. Government
reafises that this is a fask on which a
large amount of money has to be spent
because, as the hon. Member very corractly
mentioned, if the birth rate and the rate

" of growth of our population go on as

they do today, then no matter what the
sizes of the future plans may be, the
overall rate of advance will go down.
Therefore, any amount of money, even
say 25 per cent of the Plan amount being
spent on family planning will not be too
much, because it will make the
expenditure on the next Plan more pro-
ductive. I think at the moment we are
thinking in terms of tens of crores behind
this family planning scheme. The thing
today, is to get the people to accept it. I
shall not go into the details of abortion
and the like and the devices for family
planning and so on. I leave it to people
who know better. But the Government is
committed to this and expenditure will
not stand in the way of our going ghead
with this scheme for the purpose of
family limitation. As I have said, with-
out this, all expenditure on the Plans,
whether the Fourth or the Fifth Plan, will
be meaningless.

The hon. Member from Patiala also
mentioned about the need for making
diesel oil available to the agriculturists at
reasonable prices. I agree. But the point
is how to do it, because a large part of the
consumption of diesel oil is by road
vehicles plied for trade, and it is very
difficult to distinguish between the two
types of users. In fact, the use of diesel
engines by people for agricultural purt-
poses is perhaps a very small part of the
total amount of diesel oil consumed in
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this country. If concession is given, then
the concession will go to somebody who
does net merit the concession but makes
‘money otherwise. That is the problem. I
have suggested to my colleague, the Food
and Agriculture Minister, that I am pre-
pared to subsidise the initial purchase of
diese! engines if that would help. When
the initial purchase is comparatively easy,
and since it does not have any recurring
expvenditure of any magnitude, mav be
that then people might accept the high
cost of diesel oil. T cannot, at the
moment, find any method by which I can
distinguish between the two types of users.
But we shall try to find out whether there
is any method by which we can help the
agricultural use of diesel engines.

Madam, the speaker prior to the hon.
Member from Patiala, made an extraordr
narily good speech. I compliment him
on it. It showed that there was a consi-
derable amount of study, careful swudy,
behind it. But my only difficulty is how
a2 person who made a speech of that
nature, could end up finally as he Jdid. He
did not end up, because the time was
against him. I recognise his distinction,
-or rather the attempt he made to distin-
guish between whether a Budget as a
whole could be surplus or otherwise,
whether there may not be some compo-
nent elements in a surplus budget of this
nature which might be characterised as
inflationary. It is true we are only deal-
ing with these matters generally and all I
am trying to make out is a difference in
degree. I have not said or claimed that
I bave completely eliminated all types of
academically defined deficit financing, 1
have been a student, in a modest sort of
way, of monetary economics. The ques-
tion of the velocity of money, the question
of the amount of deficit financing, what
are the component parts, how to treat
bank deposits, what part advances pla7,
whether time deposits add to the volume
and velocity of money or only demand
deposits do, these are things which vary
from one professor to another. Therefore,
any difference that we claim is a differ-
ence which indicates a downward trend.
Tt is only one of degree and not of kind.
¥ do not claim, Madam, that I have rooted
out deficit financing from our concept of
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budgetary  procedure. All that T may
claim is that we are making a radical de-
parture. In fact, the last two Plans were
definitely deficit finance—oriented. [ re-
member a time when 1 had to support
the Second Plan I had envisaged a cer-
tain amount of deficit financing. But at
the end it was exceceded. I thought we
would not embark on deficit financing at
least in the Third Plan, but we had to do
so. 1 also agree with the hon. Member
that deficit financing by itself is not evil,
that is. in sub-lethal doses it is good. You
have got to have monetary expansion if
there is need for money. We have sea-
sonal expansions of bank finance, when
the busy secason starts and we contract
again when the season ends and the slack
season commences. Similarly, if the total
amount or the quantum of business deal-
ings in the country grows, the money
supply has to increase. But that would
not be what you might call deficit finance-
ing which is per se evil. Therefore, 1
do not rule out altogether some kind of
monetary expansion in the Fourth Plan.
As the hon. Member said, it might even
be desirable, certainly necessary.

I would not admit the charge, Madam,
that I am a magician or a wizard or a
person who does the rope trick or one
who perhaps does the vanishing trick!
There is no trickery in this Budget. What
1 would like hon. Members to note is that
you should judge the Budget not entirely
by the overall surplus that it creates. It
would be good if it could be created. If
we could meet both our capital and reve-
nue expenditures from money sources
which are not per se inflationary, that
would be good. But I had indicated in
my Budget Speech—unless I have forgot-
ten about it—that the emphasis is on the
increase of revenue surplus. I would like
the revenue surplus to go up. I agree
with the hon. Member, Shri Mishra, that
if the revenue surplus is comfortable, even
if there is deficit financing, it would not
matter. It means that when we spend,
the expenditure that we incur should be
justifiable. 1 can only take credit, if I
can do so, Madam, for indicating a policy
which, if followed, would provide greater
revenue surplus. Of course, in regard to
our capital needs, we use various funds.
Funds come from abroad but they would
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not be inflattonary and if they go .nto
certasn projects, they are much less 1ufla
tionarv I have made a differentiation in
regard to borrowing locally and we have
confined ourselves this year to borrowing
only to discharge the debt If I can pos
stbly not borrow at all and dischatge the
debt that we ought to it would be a good
thing but whatever 1t 1s, 1t 1s better than
borrowing for expenditure-—I mein bhor
rowing if 1t 1s for the purpose of discharg
mg a debt As I said these claims are
not in any sense absolute They are only
relative, relative to what I did the prewva
ous year relative to what my predecessor
did the year before that and ielative to
what perhaps had happened 1n 1957 and
1958 While I agree with many of the
suggestions made by my hon friend Shn
Mishra, which were very valuable, 1
would hke to tell him that the basic struc
ture of our direct taxes and the intention
behind 1t still remain because we have a
differentiation between the earned and the
unearned Incometax I do unot admt
that merely because of the fact that we
have gmiven Dearness Allowance to pcople
who are getting six hundred rupees and
below, we have raised the it 1t which
the unearned 1income surcharge opetates
to fifteen thousand rupees from ten thou
sand rupees that we have done something
which 1s mnflationary, that we put in more
monev 1n the hands of people who do
not deserve 1t 1 have mentioncd in 1
Budget Speech Madam, that by iaiuing
that to the fifteen thousand rupees level
I have indicated the lower middle class
which needs every hind of support thit
we can possibly devise and afford T woull
also likke to make this submussion that 1
make no apologies to anybody Thuy
mught call me a capitahst, they mght call
me a reactionary they might call me an
1ignoramus  Nevertheless I maintun that
encouragement to earned incomss is a good
thing A person who earns n income.
no matter how big it 15, 1s doing a posi
tive service because he has put 1 his
brain and 1s making money Wil T think
we should encourage him Having done
that, when he uses that money that has
been earned and leaves it to his son or
daughter or to somebody else we come up
with the Estate Duty and when he wants
to give it away as gift thereby avoiding
Bstate Duty, we have got the Gifts Tax
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If he wants to live on unearned income
of a magnitude beyond fifteen thousand
rupees, then the unearned income cur-
charge comes Wealth from out of un-
earned 1ncome s charged and when e
capital appreciates and 1t s realised and
1t comes 1nto his hands as fresh money,
we tax hum under the Capital Gamns Tax
and 1f he spends something wmch he
should not spend 1instead of saving, he
comes up agawnst the Expenditure Tax
Well my caprtalist friends might say that
the only thing we do in this country is
not to tax dymg Maybe that 1s putting
an extreme construction on our tax struc-
ture That remams but if my hon friends
think that the encouragement that we give
to people to earn 1s wrong, I can only say,
“T beg to differ’ In fact, even in regard
to unearned income surcharges while we
have raised the Iimit from ten thousand
rupees to fifteen thousand rupees the
rates have been steeply raised, formerly
1t was twelve and a half per cent, fifteen
per cent and 171 per cent, but now it is
twenty per cent and twentyfive ner cent
Even i regard to earned incomes above
three lakhs of rupees, the surchaage oper
ates at fifteen per cent So, the whole idea
15 to make a person earn, earn and not
spend 1nvest save so that the commumty
1s benefited by his earnings and he gets
the notional satisfaction of having earned
I can tell you that it 13 not merely a
satisfaction, 1t 1s something real If I
may be pairdoned the use of the personal
pronoun Madam, I was one of those
persons who had earned at one time and
not saved, never put by any money but
when 1 saw a big cheque at the end of
a quarter, it gave me a sense of satisfac-
tion Somebody said, let us pay this man,
he has got to be paid but I used to tell
my cashier, ‘Let the cheque be there for
a couple of days’' Merely having the
sense of satisfaction that 1 z2arn  that
money, that the money is there in the
bank 1s a great thing I am telhng you
this out of expertence; I have carned
money and I have spent 1t but the psycho-
logical effect of having earned money 1s
there at a time when 1 was very young If
1 were sixtyfive then, probably it would
not have made the shightest difference 1
would have been a cymic perhaps but at
that time man has a zest for earning and
everybody else has some kind of z.st
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Even at the moment, somebody tells me,
“Why do you do this? Is it to benefit
this person? Why do you do this? Is
it to benefit that person?” Something that
you do benefits somebody, something you
do hurts somebody. It is impossible to
exclude people from being benefited al-
together or from being hurt altogether
because we work at a system of slabs and
averages and there is always a person who
is not the average person and he gets
hurt but the fact really remains that a man
who earns has a lot of zest for earning. I
suppose, for many people, after having
earned, it does not matter very much He
says, “I have done my job”. It 1s some-
thing for his own satisfaction. You may
even ask me, “You present the Budget.
At the end of it, what do you get? Have
you any satisfaction?’ Yes, I feel that it
is over, we have done that. So is the case
with human life, with an M.P. who makes
a good spech as my friend did, or some-
body clse who appreciates the Budget or
who criticises like my hon. friend, Mr.
Bhupesh Gupta. What does he get, poor
man, he does not even hear what hc says
but gets something. He has got the repu-
tation of being the enfant terrible of the
House and he likes it. Even these un-
desirable things give us satisfaction and
T believe that we should continue to sive
satisfaction to those people who work
hard and earn. Having done that, well,
we bring in our defences, one, two, three,
tour or five. Of course, somebody jumps
over them all; he is an expert jumper but
one of these days he will trip and so, let
us wat until he trips.

Madam, I do not propose to take much
time of the House. Many of the hon.
Members have made valuable speeches
My hon. friend, Mr. Vajpayee, is not here;
he indicated to me that he would aot be
here because he has got to go and attend
a very important meeting. He raised one
question about this ten per cent surcharge.
Madam, I believe that the statement that
I placed on the Table of the House on the
17th of February indicated the gravity of
the situation in regard to foreign exchange
There is no point in going about and find-
ing out who has been in the wrong, your
Plan is wrong, somebody else is wrong,
who has caused it. Anyway, maybe there
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is some leakage, maybe because there is
an ncrease in the interest rates in some
other country and people are holding on
to the money, maybe a combinatton of
many circumstances but we did take a
drastic step. Hon. Members might say
that it would not do the trick if you put
this ten per cent surcharge. Well, if 1t
would not, I can only say, “T m sorry
for it” but I do think 1t will do some
thing. In fact, when Mr. Vajpayce rased
this question, “What are you going to pet?
You are getting seventy or a huadred
crores and, therefore, you bring iforth a
surplus Budget.,” I can tell him that [ can
offer him this sum of seventy crores of
rupees. [ can part with that mnoney that
I am pgotung out of this duty. In fact
I am only taking credit for forty crores of
rupees Well, I would replace ius duty
if it wcnld serve the same purpose, which
means, reduce imports. I believe that it
would to some extent. Will it be hundred
crores of rupees, will it be forty crores
of rupres—I do not know. Whether it
is forty crores of rupees or hundred crores
of rupe s, how does it help? It helps be-
cause p-ople would spread out their im-
ports They rostpone imports for the
time b-ing and I get a certain amount
of advantage. But this reduction 1a
imports would also cut down my import
duty which is roughly 40 per cent. So
if T gamm Rs. 100 crores I lose here Rs. 40
crorcs, I am taking credit only for a
modest Rs 40 crores; not more than that.

An hn. Member who 1 not here spoke
about no mention of socialism. I can
quite understand my hon. friend. He is
perhaps older than myself; we have lived
in the days of ritualism. In those days, I
remembor in 1921 I went to Banaras and
1 wanted to have a bath. Somebody came
and saif ‘No, no; you must do it in the
proper way., You must do sankalp first”
1 said, { can do it myself; I am a priest
and I do not want a priest’. What we do
is, we do the sankalp before we start
doing anything, and my hon friend, the
Professor, being ritualistic himself says
that 1 should begin by saying ‘I helieve mn
socialism’ and therefore my Budget would
reflect my beliefs. In fact, I did that and
I think one of my hon. friends did quote
from my opening paragraph. Do you
think you can pay greater homage to
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socialism than pay homage to our late
leader? After all, we learnt our ideas of
socialism from him; we learnt the ideas
of planning from him; we learnt the ideas
of building an India which will have a
place in the world from him. Wz learnt
from him the idea that the India that we
shall build will be an India that shall
contribute to peace and morality and well-
being of humanity. All this we learnt
from him. Some of you might have been
with him. Many of you might have been
with him in prison but in this prison of
Delhi I had been with him for 16 years and
I felt that I have not lived those i6 years
in vain. I do not think, Madam, there
is anybody who has been associated with
Jawaharlal, unless he becomes a renegade
which some do unfortunately, could ever
forget the basic facts, the basic purposes,
the basic objectives for which he lived. I
do not have to repeat it. It is quite
enough for me if I remember Jawaharlal
and I know I will do the right thing. [
have not mentioned about socialism at all
because that is what we are here for. We
are here for doing people good and we
eannot do good to people if we love accre-
tion of money in certain hands which
means economic power and thereby politi-
cal power. The whole idea of the Budget
is striving to see if we can do some good
to the people. I do not say we nave doune
a Jot of good. I wish I had the capacity
to do more good; I wish I had the intel-
ligence and imagination to do more .ood
for the people who suffer in this country.
I wish we had the money to do that.
Even if I am the Finance Minister it is
impossible. For several years I do not
think I can do justice even to a moicty of
the desires that I have in the matier,
desires which T have imbibed at the feet
of Jawaharlal. Therefore there is no need
for me or anybody else or my successor
to say that this Government stands for
socialism. This country can have no other
policy, no matter which Government
comes, no matter who the Finance Min-
ister is, who the Prime Minister is, except
a policy which is directed towards social-
ism. So I do not think it needs repeti-
tion. Often times having repeated, you
forget it; having made a sankalp we tor-
get all about it and we will have to do
it all over again, But to us it lives all
the time. Therefore I would tell the
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Professor, who is not here, that we do not
need to be reminded of the basic objective
for which we function here.

Well, Mr. Dahyabhai Patel—he is pot
here—did represent what to this House
must be a unique point of view, even more
unique perhaps than the point of view re-
presented by my hon. friend, Mr. Bhupesh
Gupta. In fact, we are getting accustom-
ed to live with this kind of view. He said
that the Budget has given no relief to the
corporate sector. Madam, I admit that
I have not given just as much to the cor-
porate sector. In fact, the corporate sec-
tor to me, Madam, is a means (o an engd;
it is not an end in itself. If the corpor-
ate sector does not do the function of
starting, developing and progressing the
growth we have no use for it. We can
have another sector to do that [unction.
The corporate sector as they understand
it and we are told to understand it to be
can exist, can function, so long as it per-
forms the role for which we intend it to
live; not for the purpose of living itself.
I do not propose to refer to the animad-
versions in another part of a Government
building in Delhi during last week be-
cause I think it is all in the game. \When
people congregate they must abuse some-
body. Sometimes they abuse individuals:
often times they do courtesy to individuals
and abuse the Government. The Govern-
ment being perhaps inanimate should not
take offence. The point really is. I am
prepared to give concessions to the cor-
porate sector if that means growth of the
economy and I venture to submit, Madam.
that is what I have aimed at. Maybe I
have not defined it in the manner it should
be defined. It might be defined when the
Finance Bill comes up; it might be defined
later on because if I give an incentive for
increasing production, production is not
going to take place immediately. It is
going to take place next year and I can
define those incentives even in the next
year’s Budget That I have said in my
Budget speech. Madam, I am not in a
position, with the needs of the country in
regard to many useful and desirable forms
of expenditure, to sacrifice current reve-
nues from the corporate sector for the
purpose of giving it concessions or incen-
tives, T am quite prepared to give incen-
tives from out of the increased earnings,



4061 Budget (General)

[Shrn T T Krishnamachar ]

whether they be in the form of >xpan
ston, whether they be 1n the form of higher
productivity and saving in expenditure and
thereby greater profits, I am gute pre
pared to earmark a portion of tae increas-
e¢d income on which they pay taxes for
the purposes of development The whole
idea of revamping the development re
bate, of offering ncentives from the 1n
creased taxation they pay, some other
subsidies from the increased edinigs thaw
the State has by way of excise duties on
certain excisable commodities, all this
leads only to the question of helping the
growth, helping the expansion of indus
trial units so far as the future 1s concern
ed, not for what has been done for the
present

Now, of course I do not think I have
any time to speak about the stock market
Probably I will speak about it when I bring
the Fipance Bill here but only one thing
I would like to mention here The stock
market 18 perhaps important 1 do not
think 1t 1s unumportant 1 do not think
anything 1s unimportant 1n this worldd 1
am old enough to know that theie 1s
nothing that 1s ummmportant At the >ime
time 1ts imporstance relatively to me 1> not
so great Because iIf I do not remmber
the time when I was burnt some six or
seven years back and if I am still a free
agent I can purchase all the available use
ful shares in the stock market for Rs 15
crores Today an expenditure by a Gov
ernment orgamsatton of Rs 15 crores
would break the stock market They cen
only gamble 1n shares but there will be
no shares for physical transfer at all They
will all be absorbed So in the context
of our economy all this shows that in
terms of money the amount of scrips
available n the share market 1s neghgible
Somebody can do it If Parliament autho
rises me [ can do 1t tomorrow The only
thing 1s 1if I say that, the share prices will

go up I do not have to go and buy them
at all But what 15 the use? Does
5 p.M 1t add to growth? If the price of

Indian Irons, just to take an illus
tration, 1s Rs 24 50 today and it becomes
Rs 28 50 day after tomorrow, does 1t
mean a spoon of sugar more i my cup
of tea than what I get now or for that
matter 1n anybody else’s tea? I agree
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that 1t 1s an indicator for many
people, but 1t 15 a conventional mdi
cator It 1s mot an indicator which gives
a real estimate of the prosperity of the
econonty I'he people who manipulate
stockh exchanges are very small people and
the people who hold the money are also
very small prople Today the Life Insur
ance Corporation has got a sum of Rs 150
crores of equity shares and scrips If you
let them go, they will perhaps every year
buy another Rs 30 or Rs 40 crores So,
while I admit that 1t has a part to play
in what some say the semi capitalist eco
nomy of ours, if 1t does not function, we
must find substitutes We must ‘ind mst
tutional substitutes for that purpose T do
not say for one moment that I have no
use for the private sector, that I "ave no
use for investment Otherwise, why should
1 announce on the 24th December last
that I am prepared to give any person
who 1mvests 1n equittes 20 per cent oft,
because I want him to save? I want him
to be an owner Give him a little inter
est so that he can get a little income We
are not out here to completely obliterate
any desire to hold property We only
want to hold that desire 1n check, so that

it cannot transcend what you call the
metes and bounds of social desirability
So, we have to part company at some

point and I am afraid in this road fo eco-
nomic progress in this country Mr Dahya
bhai Patel and I part company at the fiist
furlong

Madam, T would lke to conclude 1
would lLike only to mention one thing
Hon Members have asked What has this
Budget done for agriculture? What has 1t
done for the agriculturist? What nas the
Central Government done for 1t? Wwell 1
can easily take the hne of least resistance
by saying that the Central Government, at
any rate the Finance Minster 1s 1 ghost
without a body He has nothing except
the Union tetritories to spend his moaey
on He has got to spend it through some
other body But that would be a quast
metaphysicil interpretation, which does not
carry conviction Of course, the fact is
that the local Governments, our State
Governments are close to the people who
produce But have we not in recent times
given an increase in price for foodgiaias®
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People might say that it 1s not enough
Agriculturists will say that it 1s not enough
Mr Anandan perhaps 1s a representative
of the consumers and he will say that the
cost of living 1s gomng up and, therefoir,
give me a little more dearness allowance
And somebody will ask Why do you not
put down expenditure? My colleague, Mr
Tyagi, if he remembers his old days—he
1s an atavist—would ask Why do you not
put down expenditure? If you give more
price to the agnculturist, you have got to
give more dearness allowance It means a
bigger budget on non-productive  ends
Even so, the recent price increases that
we have given will put into the pockets
of agriculturists anything between Rs 200
to Rs 240 crores 1 a year Well, in this
wide country if you change your money
nto paise and throw 1t away, well, you may
not be able to find it, but, nevertheless. 1t
has some mmpact It has also an infla-
tionary 1mpact because the inflationaiy 1m
pact comes—with all apologies ‘o my
friend, Mr Mishra, this way that .here 1s
going to be an increased demand for con
sumer goods from this sector of the popu-
lation And today, unfortunately, m this
graph that we draw of demand and sup
ply, the demand curve 1s higher up and
the supply curve 1s well below  lhat 1s
the whole trouble of prices today If pro-
duction can be increased and the demaad
curve and the supply curve coincide, or
even for that matter the producer says I
have produced something more, do some
thing about it, buy 1t up, give 1t to those
underdeveloped countries as they do mn
Amernica like PL 480—1t might be difficult
for him, but I think I would be happrer
This Rs 240 crores 1s going to impinge on
the totality of the goods available and they
have to find more goods for 1t

Then, I think more than one non Mem-
ber mentioned about fertilisers Ir the
charge 1s that the production of fertilisers
in this country has not kept pace sith the
demand or in the matter of our aspira
tions, Madam, I plead guilty I thunk 1n
most of these cases we have not «lone 1t
oursclves We have asked other people
to do 1t Various factors come in  Be
sides, production of fertilisers 1s an ex-
tremely tricky process and the process also
changes  All along 1n places like Sindn
wa were accustomed to produce fertilicer
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by coal gasification Today that 1s being
fact replaced by naphtha cracking, p.o-
duction of ammonia from naphtha We
are trying to orient our minds today As
somebody says, our mmport of cruie oil
or importcum-production of crude oil
should be of the order of about 30 mul-
lion tonnes by the end of the Fourth Plan
There are other people who say Oh, you
are being fantastic m your estimates Ihe
estimates are correct If you envisage that
a very large portion of that crude o1l wili
go into naphtha production again fertil
1sers, and as a bye product of 1t into petio-
chemicals, which agatn gives you the basis
for pestictdes well you will blame us if
we have not gone fast enough Because of
the changing processes that are taking
place, many fertiiser factories which we
how posses and which are based on coal
gasihcation find that their prices are very
high when fertilisers out of naphtha come
Into production We will be produung a
Iittle more than one hundred thousand
tpnnes this year, in addition to our exist
Ing production, as nitrogen Our supply
position will improve by another two hun-
dred thousand tonnes  That would not
be enough We thought of eight hundred
thousand tonnes in the Third Plan We
will probably reach about 560 to 570 thou
sand tonnes For the next Plan we thought
of 1 5 million tonnes, but now our esti-
mates go into the region of 2 5§ mlhon
tonnes The emphasis on the production
of fertilisers 1s an 1ndication of the 1m
portance that we give to agriculture And
1t 1s not the only thing that we are dotng
for agriculture There are a number of
irrigatton and power projects that we have
undertaken I was 1n Bihar recently I
had the opportunity of not only discussing
with the officials of the Bihar Goverument
but the Mimnisters but also of seeing paysi-
cally some of the projects that have been
undertaken Out of 21 mullion acres
Bihar by the beginning of the Fourth
Plan, very possibly we shall be stabilising
the irrigation of 8 muillion acres, which 11
a big factor and we want fertilisers .or 1t
After all when our Budget 1s oriented to-
wards 1rrigation and power projects to a
very large extent and projects for making
fertilisers, 1t 1s wrong to say that we have
done nothing for the agriculturist What
we have done finally 18 to give them bet
ter prices I do not say that 1t 1s enough,
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because basically if we can get agricultor-
al production anywhere between 5 to 6 per
cent more, I can think of a growth of
about 7 to 8 per cent, which is what we
need. There is no point in saying that the
Plan is ambitious because you want a
growth of 7 per cent. I think it ought to
be eight and not seven. 1 shall perhaps
have an opportunity of speaking about the
Plan sometime later. What I mer:ly want
to say now is that agriculture is something
about which we have been thinking all the
time, that the failure in regard to our
Third Plan in the first three years has been
due to the fact that we have failed on the
agricultural front. It is not entirely be-
cause of our own deficiencies but because
of various other conditions, many of
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them beyond our control. But it is some-
thing to which we are alive, which we are
conscious of, which we want to improve.
That is the basis of our Plan.

Madam, as I have said before, I shall
have more than one opportunity of heing
able to answer questions from hon. Mem-
bers before this Budget session ends.
Therefore, I seek your permission to con-
clude my reply at this stage. Thank you.

Tae DEPUTY CHAIRMAN: ‘The
House stands adjourned till 11 A.M. to-
Morrow.

The House then adjourned at
ten minutes past five of the clock
till eleven of the clock on Tues-
day, the 23rd March, 1968.



